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FEBRUARY 26, 1970

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CLOSURE OF CULTURAL AND INFORMA-
TION CENTRES OF FOREIGN COUNTRIES

SHRI PILOO MODY (Godhra) 1 Slr,
I call the attention of the Minister of Ex-
ternal Affairs to the following matter of
urgent public importance and 1 request that
be may make a statement thereon :

““The reported declsion of the Govern-
ment of India to close down all Cultural
and Information Ceotres of foreign
countries which are located in India
outslde thelr headquarters or their
Copsular and Trade Offices and reac-
tions in the diplomatic circles In this
regard."

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINSH SINGH) : Gov-
ernment had, in February 1954, informed all
diplomatic missions In India that the
stationing of diplomatic offices or establish-
menis or sections of diplomatic missions at
places other than the capital, without the
approval of the Government of India was
not in consonance with the accepted inter-
national practice and further, that the
Goveroment of India were unable to recog-
nise such establishments and sections as
being parts of the diplomatic missions, The
diplomatic missions were advised 1hat
should they consider it necessary to have
offices located outside the Indian capital to
look afler their interests, they should seek
specific approval of the Government of”
India.

2. Recently, Government have reicterat-
ed this position and have asked the diplo-
matic missions to close within a period of
three months all their offices or establishment
located in cities or towns other than those
in which the or their
or trade offices are located. The diplomatic
missions have been further advised that
should any of them wish to hand over any
of thelr establishments like culiural centres,
libraries etc. to the Government of India,
the Ministry of External Affairs would be
prepared to discuss the arrangements.

3. We are awailing finformation re-
quested from the Diplomatic Missions, It
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has been explained to them that our decision
contemplating closure of Information and
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are available to hungry people thirsting for
knowledge ? In spite of the fact that there
are hing like 62 publications that our

cultural centres run by forelgn misslons in
places where they do not have diplomatic,
consular or trade offices is to regulate their
working on a uniform basis, As in the
past, Government would continue to pro-
mote cultural relations with all friendly
countries. It is hoped that the decision of
the Government will lead to improvement in
our cultural contacts.

SHRI PILOO MODY : To close
cultural and information centres In a couatry
wozfully neglected in the matter of cultural
and other centres, whzre 75 par cent of ths
pzople are illiterate and the balance unedu-
cated, is the most retrograde and reactionary
step that any government can possibly take...

SHRI NAMBIAR (Triuchirappalli) 1
The foreigners are not here to educate us,
We know how to educate ourselves,

SHRI PILOO MODY : It is a most

retrograde step.

SHRI NAMBIAR 1
protest against such remarks.

We strongly

MR. SPEAKER : Let him not be
interrupted.

SHRI NAMBIAR : This is a very
derogatory remark.

SHRI PILOO MODY : If 1 have to

make deregatory remarks 1 can make them
on my own steam without his help.

SHRI NAMBIAR : Sir, he should not
be allowed to make such remaiks,

MR. SPEAKER : Let him complete
his question,

SHRI1 PILOO MODY 1 1 would like
to know whether It is the declared policy
of the Government of India to close its
doors to all ideas, to all cultural exchanges
from abroad In spite of the assurance that
he has given, Is this Government aware
of the number of people that wilize these
centres and put them to very good use and
that these centres are the only centres which

friends over here seem to be distributing in
this country, nobody objects to it and they
are pzrmitted to distribute them. So, why
is it that recognised organised centres like
these are discriminated against ? I want to
know also whether this move was motivated,
in splte of the old history that the Minister
seems to  have dug up from the archives of
his predecessors, whether this was motivated
because of what happened in Trivandrum,
where the Soviet Union tried to open a
centre without the permission of the govern-
ment of India, a permissson, which I do not
know why, was not given, but nevertheless
It was done without the permission of the
Government of India and it was, therefore,
rightly brought to the notice of the Govern-
ment, fortunately, because a slab fell down
killing some people. It Is really shameful.
Whean the Soviet Unfon commlis a fault and
and breaks the law, who is penalised ?
The Americans. This s what I call the
socialistic justice of the Indira Government.,

SHRI DINESH SINGH : I do not
think it s very much necessary for me to
confradict the views expressed by my hon.
friend, Shri Piloo Mody, because the House
has already reacted to his statement about
the need for foreign cultural ceotres to
maintain and keep up the thousands of
years old culture and civilisation of this
country. So far as the question of discri-
mination is concerned, the effort is not to ~
discriminate but to remove any discrimina«
tion that may have existed in the past.
Another very interesting thing came from
the lips of my hon. friend, He asks 1 why
are you penalishing the United States?
Have the United States set up these cultural
and informatlon centres for their ends or
for ours 7 First of all, he says that they
are being used by our hungay people.

SHRI PILOO MODY Hungry for
knowledge; not for food,
SHRI DINESH SINGH : I do not

know for whose benefit these centres are
being operated for ‘ours or theirs, There-
fore, I would not go into that detail any
more, So far as our move §s concerned,
I may assure the hon. Member that we do
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[Shri Dinesh Singh]

not have to get the motivation from outside,
We function according to what we consider
Is in the national interest.

SHRI PILOO MODY : If I may be
permitted to say so, the Minister has relied
on cheap patriotic jibes In order to try to
answer my questlons. I asked him whether
he had closed his mind to contacts from
abroad. His own statement says that he has
not. Let him prove that he means what
hls statement says. Secondly, I want to
know whether this was motivated by what
happened at Trivandrum or is this a new
policy that the Government of India has
enunciated.

SHRI DINESH SINGH : 1 was trylng
to trade to course of history of 15 years, if
the hon, Member had taken the trouble of
listening to the statement I have made. We
started considering this issue in 1953 and in
1954 we came to some decisions. Then,
from time to time, we have reviewed this.
We felt that in our national interest this
will be the right course to take. It has
nothing to do with any motivation from
anywhere else. Of course, the raising of
the question of the Soviet centre by hon.
Members here highlighted the issue,

SHRI 5. S. KOTHARI (Mandsaur) 1
Is there any evidence that jtawas a centre of
espionage ? You should throw light on
that.

SHRI S. K. TAPURIAH (Pali) : Sir,
there is a saying fn Hindl which, when
translated into English, ruos like this,

SHRI DINESH SINGH : Say it in
Hindi,
SHRI 8. K. TAPURIAH: If a cat

docs not drink milk, it spills it. Because
the USSR Embassy did not succeed in its
nefarious and illegal designs of constructing
the cultural centre at Trivandrum in spite
of the assurance reported, and admitted in
parts by the Minister himself, to have heen
given by the External Affairs Sccretary, they
put pressure on this Government to close
down all other centres were embassies did
not have consular or trade offices, I would
not at this stage take the line; as my hon.
friend, Shri Piloo MoJy said, although the

Minisier left one polnt In doubt, that these
centres run by the Americans or others were
helping the country.

In one way I am happy that this action
has been taken, because thls would pro-
bably mgh the Americans and American
Ambassador here a lesson that they should
not go all out to support the Prime Minister
and her colleagues the way they have been
doing and that all they would get for it is a
kick In their pants. It is very right that
it is given to them, '

But on the grounds of rules and clear
decisions by Government, the Minister men-
tloned—he quoted the 1954 rule—that
only those centres which had been built un=-
authorisedly or wlithout any specific per-
mission would be closed down. May I
know from him how many, of the total
number of such centres operating in the
country, have been built without any
authority or specific permission from_ the
Government, to which country they belong
and where they are sluated ?

May 1 also know from the Government
whether it is not a fact that they fssued a
notice to all the embassies on the 10th Feb-
raury to give replies about the various data
asked for within a specific perlod of 30
days 7 What transpired within this week
that they did not wait for the expiry of the
term of 30 days given and took a dectsion
to clamp this down 7

Finally, T would like to know fiom the
Minister the Government's attitude towards
the numerous so-called friendship and cul-
tural organisations, multi-country and by-
country, that operate in various States and
about which specific information is available
that many of them, during the last several
years, have not complied with the rules of
Societies Registration Act and have not filed
thelr annual returns and accounts, What action
are you going 1o take regarcing them ? Or, by
closing down these centres are you going to
encourage such nefarious activities in the
form of organisations which violate the law
of the land 7

SHRI DINESH SINGH : The hon.
Member took the opportunity of his presence
in this august House to say that because we
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arc closing down these centres the United
States Ambassador should not support the
Government.

SHRI S. K. TAPURIAH : He deserved
the kick that you gave, Let the world
know that friendship with you will never
pay.

SHRI DINESH SINGH : I hope, he
was not pleading that because they are plead-
ing their case the support should go to
them,

SHRI RANGA (Srikakulam) : We are
not pleading their case, We are pleading
nobody's case except the country’s case,

SHRI DINESH SINGH Otherwise,
this was quite irrelevant. As to the question
whether this relates to any centre for which
earlier permission may or may not have been
given, this relates to all centres run by
foreign whether permission for them
was earlier available or not. All are re-
quired 1o be closed within a period of three
months,

Regarding the two notices to which my
hon. friend referred, the first notice really
asked information from all the misslons.
Because the notice could not go out in
time, we felt that we should give as long a
notice as possible to the missions that they
will bhave 1o close these down—it was our
intention even earlier—and that Is why we
sent the second circular even without wailing
for their reply to the first one.

Regarding the friendship organisations,
if they have not complied with any rules in
the land, I am sure that there are remedies
for that and those remedies should be sought,
We are not permitting any friendship orga=
pisations nor are we wanling to interfere in
the promotion of friendship with countries,
The hon, Member might bear in mind that
we are not closing down cultural centres all
over the country. Where a country has a
diplomatic mission or a Consular mission or
a Trade mission, they would be entltled to
have these cultural centres. But we would
not wish to see their proliferation, all over
the country.

SHRI JAIPAL SINGH : (Khuot)
8ir, on a point of clarification..,
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MR. SPEAKER : Mr, Jaipal Singh
your name is not in the list.

SHRI 8. K. TAPURIAH : He has not
given the figures of those centres which have
been put up unauthorisedly and without any
permission of the Government,

SHRI DINESH SINGH 1 We are col-
lecting the information and we shall place it
on the table of the House.

SHRI JAIPAL SINGH 1 I want to seek
a clarification on one pcint. [ am some-
what confused.....,

MR. SPEAKER : Mr. Jaipal Singh,
the procedure is that only those Members
whose names are there onthe list can put
questions. You cannot put a question,

SHRI JAIPAL SINGH t No  question ;
only a clarification.

MR. SPEAKER : No please.

st \weitfag me (amea): siw,
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agf vy Y Tifgw 9 g o A
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v« fm fadan & ww 3w &1 ) aiewfaw
F+g qamar a1 g 9 73 fafeenr freard
YT g9 auil @ oA 99 T, I qE-
T § fawer AT g w3 qifeardz
Faegrgar Hag gear Tgarg &
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< 47 79 sFre A afafafaal F1 @
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zawr 38 A9 g 1w fadea § 9@ girE
% AT ¥ Fg SN & ACAT AR
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[ zgar fag qrett]
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SHRI SAMAR GUHA (Contai) : 1
welcome the decision of the Government to
close down the Information and Cultural
Centres of different Embassies in different
parts of the country and also at the Capital,
1 feel the main concern of the Government
should be not a few institutions but the
actlvities of these institutions and the pur-
pose of these Institutions. Surely the Govern-
ment must have felt that these organizations,
i d of di inating sclentiflc and other
knowledge, are wusing these Information
centres as instruments for selling certain
type of politics in our country and creating
a set of stooges and puppets and un-Indian
citizens. The super-power Embassles here,
viz., the USA and USSR are compeling
with each other the USA in selling
USA, that is io selling the supremacy of
the Amerjcan democracy and trying to create
a climate of anti-Russianism, whereas the
Soviet Embassy through its cultural centres
s trying to sell Communism and propagate
antl-Americanism and create {ideological

* supporters in this country,

Out of these two super-powers, one of
them publishes per month a weekly and its
number s 5,23,006 in 14 Indian languages.
It also publishes 156 features and news
bulletios per month and supplies propa-
ganda materials to different Indian languages
papers—1 million pages a month, In 8
months it has b t out 2261 b hers,
and one of these Emhassies exported to
Indla every year 4,970,000 items of lite-
rature. One of these Embassies published 834
ftems of literature of which 300 are political
literature. One of these Embassies has
established a Friendship Association which
subsidises 53 friendship, cultural and lite-
rary centres, etc,

In vicw of these revealing facts that some
of the super-powers are trying to sell up-
Indlan ideas and create un-Indian Indians in
our country, I want to koow from the
Goveroment whether it is true, and If so, to
stop inflitration of these anti-national ideas,
what effective measures the Government s
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going to take to restrict these propaganda lite~
rature which want to sell thefr own political
fdeas In our country and subvert our own
Ideas of democratic socialism,

SHRI DINESH SINGH : rose—

SHRI S. M. KRISHNA (Mandya) : We
do not want vague answers,

SHRI DINESH SINGH : The various

AN HON. MEMBER : Stray thoughts,

SHRI DINESH SINGH : ...the hon,
Member mentioned were taken fnto conside-
ratfon when we arrived at a declsion about
the Information Centres that had been set up
In different parts of the country.

Regarding the publications, my colle-
ague, the Minlster for Information and
Broadcasting would be applying his mind.
May I say that we are aware of the fact
that some of these lilerature which get
around are not very desireable 7 But at the
same time, we have to be careful to see that
it does not appear that we are placing any
curbs on the freedom of ideas that we have in
this country and the circulation of thoughts.
Therefore, we have to consider and
do it In a manner in which we are able to
see that too much uodesireable activities do
not take place and yet it Is not felt that we
are in any way trying to restrict the freedom
to publish ideas and circulate them even
though those ideas are not In conformity
with ours,

SHRI SAMAR GUHA : Sir, I had put
a specific questlon to the Minister, He
has not given a specific answer to that,

st wx s qw (et &x1) ¢
weaw wgiRd, & W F g9 fia w1
@ s g foad sRA g Y
wigt SRl 9% ¢ T a1 Ffegw & afwfas
i, 3 X Fea @ J qm Mg o
& st A F g7 a7 § faoge agad
afi g 6w Foaee d=d 7 NN
aga T A 1 g =G # faaw e
MR & T W FA AGA NI GA
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SHRI H. N. MUKERJEE (Calcutta—
North-East) : Sir, my friend has just said
something In regard to a particular society,
It is not represented here. You cannot find
any proof that it Is a centre for sples, What
kind of ethics, what kind of Parliamentary

s or regulations are being observed
here 7 Why this kind of derogatory state-
ment should be allowed to pass muster ?
You have to regulate the debate,

=it T A W . q=WA AL,
o FEr g, wmar A aifaw FT gwar

goco-.o

SHRI H. N. MUKERIJEE | It is the
Speaker who has to regulate the debate,
Mr. Kanwar Lal Gupta is not the Speaker,

=t ¥aT e N ey wEE, §
AT qifAT T GFAT E | AR FIFIT
# mgw f fed IR 0w q3-
afznirz frar g, faw & Fw N
frast aar g, faad sgsgrom &
FouHouHoHLo &t Ffyafadt H-r+--

=t gz fagrt a@id (FHUR) :
gt gAaEtad # 1

it ®aT A AR : S g, FIE
gAafad # s+df Wil #1 araen fadmm
o T S9EE & A< g oK faar
1z F1Ead fiwdve Y Fa1 ag gart
17 ¥, wEas qwst § gredwaly Adf
¢ o7 ITFY TFET AN STAF YA AT
Qg FT @QE I TH W AT F A9
gEeI

SHRI H, N, MUKERJEE: Are you
there just to keep quiet, Sir? Are we
here to listen to statements made by any
particular obnoxious Member of this House
and not to what you say ? [ rise on a point

of order, Sir. Is this the way in which we
are expected to behave 7

MR. SPEAKER : I said it is much
better if the hon. Member were to avoid
such references,

SHRI H. N. MUKERIJEE : Is this
the way in which debates are to be conduc-
ted in this Houe 7

SHRI KANWAR LAL GUPTA : Let
there be CBI enquiry ; let there be a
a Government enquiry, Into the whole
thing. I will give proof fot that, Let
there be a CBI enquiry.

SHRI VASUDEVAN NAIR
made) : I would like to submit... ..

(Peer-

SHRI KANWAR LAL GUPTA 1 Let
thete bs an enquiry by the CBI. Let us
have a CBI enquiry......

SHRI VASUDEVAN NAIR 1 In order
to substantiate his point, Shri Kanwar Lal
Gupta said in the maiter of selection of
students to the Lumumba University that
one of the conditions was that the students
should be members of the.........

SHRI ATAL BIHARI BAJPAYEE : Is
this a point of order.

SHRI PILOO MODY : We do not want
explanations from him, but we want replies
from the hoo, Minister,

SHRI YASUDEVAN NAIR : Some of
us are proud to say that we are members of
that society.,

SHRI ATAL BIHARI BAJPAYEE :
Hell with that soclety,

SHRI VASUDEVAN NAIR : We are
proud to say that we are members of that
society.

SHRI BALRAJ MADAOK : (South

Delhi) 1 We have also a right to say that
that society is indulging in anti-Indian
activitles.

SHRI VASUDEVAN NAIR : Kindly
bear me. The Governmeat of India have..,
(Interruptions).
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SHRI KANWAR LAL GUPTA 1
me complete my question.

Let

¥ waud F99 giffaz w9 ¥ @y
@ adi &, @ gmdts 1 Feaww
srEmgdler & at ¥ a% f5 oawa
featdfes fuafiow & st zal & @
A9 U7 & foqg auwre g se g ?

SHRI VASUDEVAN NAIR : It was
only with your permission that I have begun
to speak, and you have 1o give me pro-
tection 1o complete my statement. I want
to state that the Ministry of Education of
the Government of India has allowed the
Indo-Soviet Cultural Society 1o recruit
students on that basis, That is what [ have
to submit,

SHRI KANWAR LAL GUPTA : Are
Government prepared (o have an inquiry
into this . (fnrerruptions)

" SHRI YOGENDRA SHARMA : (Begu-
sarai) : Can they stop Indo-Soviet friend-
ship ?

SHRIS K. TAPURIAH: If they do
anti-national things.

SHRI YOGENDRA SHARMA : No
power on earth can stop Indo-Soviet friend-
ship, They are reactionari.s who do not want
Indo-Soviet friendship. They have no power
to stop Indo-Soviet friendship. They are
enemies of the Soviet Union ; they are
enemies of socialism, and they want to put
a stop to Indo-Sovict friendship. That can
never happen,  (Interruptions). They are
American agents, They are enemies of
friendship...... (In:;erruptions).

SHRI SAMAR GUHA : All these people
want friendship of different countries, but
without the friendship of the Indian people,
That is the tragedy of it, They do not want
friendship with the Indian people. They
want friendship of America; they want
friendship of Russia and they want friend-
ship of China, but not the friendship of the
Indian pcople, That is the tragedy of the
situation. We want friendship of the Indian
people. We say Indian people; Indian peo-
ple, and India, India and India,
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SHRI JOGENDRA SHARMA 1 The
Indian people will have friendship with all
these peoples of the world, but not with the
encmies of the people, All the peoples of
the world are our friends. Bnt the enemies
of the people are our enemles. (Interrup-
tions)

SHRI HEM BARUA (Mangaldai): May
I submit that you should set up a healthy
precedent 7 (Interruptions)

SHRI YOGENDRA SHARMA : Indo-
Soviet friendship zindabad: Indo-Soviet
friendship zindabad!

=l goW a9 TgAW (IA) €W
Hatare, AT YA 10 (e

SHRI HEM BARUA : May 1 submit
that you should set up a healthy precedent
in this House, Whenever there is a calling
attention notice, the matter should be placed
before the House and then you should allow
questions to be put.

If there are any objectionable remarks,
then it is for you to point out and check
the Member...(fnterruptions)

SHRI D. N. PATODIA (Jalore) : On a
point of order, 1 want your ruling on the
point whether any Member of the House is
entitled to ralse a slogan in the House and
say ‘Indo-Soviet friendship zindabad’ 7 Can
any Member raise such a slogan on the
floor of the House 7 If he Is not entitled,
then that must be expunged. I want your
ruling on this,

SHRI YOSENDRA SHARMA: Friend-
ship with the Soviet Union is part of our
foreign policy. It I; only those pedple who
are enemies of our foreign policy who object
to that slogan,

ff 7€ o T ;. FW T Wifage
Aedt @t gy § Sfew argd G AW
g 1 (smgara)

st o mal: wigel & e
HIT & TA |
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SHRI HEM BARUA : It pains me to
say that Parliament has been reduced to a
mockery.  (Interruptions)

SHRI D, N. PATODIA : I want your
ruling on my polnt of order.

SHRI1 S. K. TAPURIAH : Down with
the Soviet Agents |

SHRI PILOO MODY 1 All those Soviet
Sputniks sitting on the Treasury Bznches,

SHRI YOGENDRA SHARMA 1 The
sputnlk will break his head,

SHRI PILOO MODY : Now, we have
been threatened that even our heads will be
broken,

SHRI YOGENDRA SHARMA : This
Is a freindly threat,

SHRI PILOO MODY : These puny
Mttle miserable agents have started threaten-
ing us with breaking our heads. If [ cannot
seck protectlon from you, then at least you
have to allow me to voice my indignation
at having to listen to these puny spies from
abroad and their agents on the Treasury
Benches, these Soviet sputniks, who have
sold our country to the Soviet Uaion.........

MR. SPEAKER : I will consider whether
these undesirable remarks should be ex-
punged.

SOME HON. MEMBERS ; We would

not allow our country to be sold to the.

Soviet Union,

SHRI KANWAR LAL GUPTA : Let
the hon. Minister reply to my question.

MR. SPEAKER : He has said that he
has already replled to the question,

ot fadm fag : oEf @ 9 gava
Fama g f5miaga W gt Aag
wifgr g 5 20 gE 3feT o ot w
g w ad faun fegr sad fou &
gAEAr § WY 956 W) 9% e

71 Tifgy i awF MY aurf £ 1.
(sza=na)......

wgi aF A AW W gEH g 6
wWE ak § wrd wiw Frad o) 9 g,
o gy a9 a9 qg M Fea
YT A FHEHA JTT JAE W7 FE
g Mms ar § N a4t ang
g 1°(saEe) o g IS FA-9ES
9T 7E 1@ aFT § 100 (saEem)

SHRI S. K. TAPURIAH 1 Let him
substantfate it and let him justify it. We

want to koow what the contents of the
report are.

SHRI S. S. KOTHARI : What are the
conients 7

SHRI RANGA : Does he say that In
the public interest he is not prepared to lay
it on the Table or it is a matter only of his
personal subjective satisfaction ?

SHRI DINESH SINGH : Yes, it isin
the public interest that it cannot be done.
This has been discussed before.  (Interrup-
tions).

MR. SPEAKER : What are all these
remarks being made ?

This is not desirab'e, "

st faAw faz : @Al m@eew ¥
wefd gEEd & aX § Fgrar) &
g g froged At { wiwt g A
TF g, Fr =i G IR AR IwR
a1z g% T 9T TG Fg7 ¥ A8 TE)
Lot

SHRI KANWAR LAL GUPTA : What
about the assurance given to the US ambas-
sador 7 Let him clarify the position.

st ofy T () @ weAw wdem,
Y[ SHAEAT FT 939 § | qAgE 4% 5
RENEE RS & i L
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afs7 Ig RAE adl 3at wiw wAY
Fat¥H) yafRaoqn sz AT 5
oY FE9E Jed § 9AF X § Sy -
wrdr faslt § ag ot Al & s A
FOT TE1 ggamaT fFag gaq F qAA
fraié &t 7€ ad | o <ar ¥ w7 gA™
3aT QY HAY AgRA A wEE ¥ @A fY
75 fFaga s @ 3 & & g
agar g F Fan s argw @ fm oat
FoUE G0 IO W E sAd A F wyra
IEHT F I T2 I @@ 909

SHRI S. K. TAPURIAH : This s the
unanimous demand of the House. There is
not a single dissentlent voice.

SHRI PILOO MODY : The Home
Minister had promised to inquire Into the
use of foreign money In the elections. An
inguiry was made and a report prepared,
But to this day he has not had the courage
to lay it on the Table of the House,

MR. SPEAKER : When he says he can-
not disclose it In the public interest, I can-
not compel him.

SHRI S. K. TAPURIAH : We repre-
sent the public.

MR. SPEAKER : I cannot compel him
if be says it Is In the public interest not to
disclose it.

SHRI RANGA (Srikakulam) : It s a
matter of shame to plcad this excuse,

=it ofs Tiw : seAw W™, @A
%t 7g afwar & f a1 ofeos et &
fawr® 2, ag gawmr fgy | JfeT w4t
BT ¥ 1% $17 ALY IO § | @
TR # gF ATIHT TR g § 1

ot fadm fag : wrdta @=ea & gaTs
garar & aads & waAga A F@WE
fe 9731 aF A o9gw Tmwa faer
q FsgfromagiansgRgn &
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Fg 7Y ded @oN &Y q@ w4 & g
Fgrar f& ga g feal & fod sam
giod % oo 3 @ § 9 gW waAmy
9T M F | YT g e qd
fear marar f& ag wndt s9 ¥ T
WA qg g war a1 fF AT g O
a7 31 f2d AT AZT § A A4 @
gex §, afFa g0 AMfa & at & gw
fax FT W § 1| A7 dzF AT ST @y
AN E smEm s A d gu e Aify
AT |

of tfay T : MR arge A% mE
&1 1§ srare Agf fawr 1 33 aw § f3-
o far art” .

MR. SPEAKER : Can he quote any rule
under which I am entitled to ask him to
disclose It in public interest 7

st 2fa Tw : a9 grETEeT &

MR. SPEAKER: Ido not think so. I have
no power to compel him. I can onoly ask him
in my chamber what is the public Interest,
and if I am satisfied, I can let it be known
to members. But not here in this way.
There is unnecessary heat over this. I am
sorry thal s0 many remarks against each
other were made which were not desirable.
Rather I have to expunge some of them.

AN HON. MEMBER 1 Please do It.

SHRI PILOO MODY 1 This expunging
is a very bad habit,

MR, SPEAKER : They will have to be
expunged.

SHRI PILOO MODY : Whose delicate
constitutioh is being upset 7

SHRI CHENGALRAYA NAIDU
(Chittoor) : The House has got the power
to withhold his salary till he places it on
the Table.

MR. SPEAKER : Papars to be lald on
the Table,
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=t gaTeE 1R : FoA® GeH
a7 fefE ay W= s =91fgy

SHRI SAMAR GUHA : Oo a point of
order, I had risen many times before,

Mr. SPEAKER 1 No, no.

st g 3w Wi (FYAWT) ¢ FeAA
wEE, #9 OF AT AHGW LA AAT
ar | FuFgar & fF e fedlaT
¥ gzt gufsn g0 argd wEd gu
g f& sa¥am am @ w1 W@
fawr J sdofi ¥ qig 43 ¢ aq-
war fear sg oY & fem @
fawmr & smax wwma Al F A
weara fFar &1 g &1 9% 9 g ag
fsr il ¥ gagt qfg 7F &Y @ &)
¥ argmn g f5 @y 949 98 gradq &1
st s arfat ¥ o srwedle @ 9EEY g
FT1

SHRI SAMAR GUHA : I rise on a
point of order., I do not know how I can
debarred,

MR. SPEAKER : I have to warn you
that you should not say that itisa
point of order and then make a speech,
What is the point of order ?

SHR1 SAMAR GUHA : I do not know
why you are today taking up that attitude
when the other {ricnds were raising so many
things in the name of point of order,

Ut " F1 HfEwC @ AT g
Jax wfasri F Feaifsaq g 7gf ag
arfoar Y @ &g 1Ly 1 o AgeT }
Fgr f5 aifag & 9t § so9t® § F
graeg § @Y g s § ag a=ar A8
g1 v fid #Y 7 @A @ w6
AR A g 1 & a9 F1 oearA wisfaa
FLO Argar g f& @4 Agiwa Y 93w
FT ATAIA T T, JAFT dgoqal  H@

F1 71§ afasre agt &1 F a9y g
Fwr g &

You should defend the honour, dignity
and the rights of this House and its
members. No member has the right to say
that. Itis not In the interests of the

public. I want to know your opinion
about it.

SBRI 5. K. TAPURIAH : Rule 368
5ays §

“If a Minister quotes in the house a
despatch or other State paper which has
not been presenied to the House, he
shall lay the relevent paper on the
Table.”

He says it is not in the public interest
to disclose it. Would you send for the
papers and study them ? If you are satis-
fied, then we will accept it.

MR. SPEAKER : I have already made
this observation a little ago that I can
not compel him, but 1 can ask him to show
the relevant papers in my chamber,

ot s fagrl awgdt: oF a@
o7 ¥ 3@ & | IEN Far 6 T q2h
& at ¥ gua feddg faa &, afet
28 1 qg A W@ W@ & | o fEd

U  d #E dzT &§ T@r o
gFar g ?
MR. SPEAKER : 1 cannot compel

him, 1 have no powers, but I shall look
into the public interest aspect of it.

=t §IT O A @IT AW A
qar @At afgh o

oee RENT : UF T AL A WA
#ifad | gy gd T g ¥ grI9| wHwAr
2 5 O star TEAr 9 FEW TAT IK
ANTF ggh Fam q31 T 0F F AW
2@ar g, a1 3t gzi 3 A N aw@
adi &1



249 Papers Laid
oY §aT SR W : Gga T 2 |

Wt fawm: ww gAR Feifsaa

g1

sreaw wgtay ¢ dfigest @19 @
¢ f 3% agt 437 F1 Far s § ) T
Hqy Aedt A wam gar & feEr BN
79 N a1 @ aF Fg 27 @ AT I
1 qgedt gl & fr o ss afeardd
faezw FY A4t &Y <& 2 1 @g S arfwar-
¥ faten Y §avag FTWE I
N wifss w7 T oA &1 wfET g
Fgr A%Erg grar gwa & dmar g fE
AT g3q 7Y a9 A FW T 1 G AT
adt s =iy frad @i w1 fee el
£ 1 |F I 0 FIW T TFAT 3 | WA
FAF S A 50 g (e oft aaw ¥ uw
@R R A e E 7 A I
@ ¥ @ avg & 4 nfeardd femr-
F4r 78 9= @i | & g5 oAl ¥ @St
aeitzar & faart FT w1 § fs g9 qaw
g@r a5y ar qg, wfEm faar oo
¥ g F@ F S F1E U A g

12.48 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF REGISTRAR
OF NEWSPAPERS, 1968

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHR1 1. K. GUJRAL) : On Behalf
of Shri Satya Narayan Sinha, 1 beg
to lay on the Table a copy of tke
Annual Report (Part 1) of the Registrar of
Newspapers for India on Press in lodia for
the year 1968, [Placed in Library. Sce
N>, LT-2599/70]

PHALGUNA T, 1891 (SAKA)
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DISPLACED PERSONS (COMPENSATION
AND REHABILITIATION) AMENDMENT
RULES

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI
S. C. JAMIR): On behalf of Shri
Bhagwat Siogh Azad, 1 beg to lay
on the Table a copy of the Displaced
Persons (Compensation and  Rehabili-
tation) Amendment Rules, 1969, pub- -
lished in Noification Ne. G. S8, R. 11in
Gazette of India dated the 3rd January. 1970
under sub-section (3) of section 40 of the
Displaced Persons (Compensation and Re-
hatilitation) Act, 1954, [Placed in
Library. See No. LT-2600/70]

PAPERS UNDER WAREHOUSING
CORPORATIONS ACT, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : I beg to lay on the Table :

(1) A copy of the Central Warehousing
Corporation  (Amendment) Rules, 1969
(Hindi version) published in Motification
MNo. GS.R. 2241 in Gazette of India
date the 17th January, 1970, under sub-
section (3) of section 41 of Warehousing
Corporations Act, 1962,

(2) A copy of Notification No, G S.R.
2772 (Hindi and English versions) pub-
lished in Gazette of India dated the 20th
December, 1969 making certain amend-
ment to Notification No. G S.R. 1835
dated the 29:h July, 1969, vnder sub-
section (6) of section 3 of the Essential
Commodities Act, 1955, [Placed in
Library. Sce N>. LT-2621/70]

(3) A copy of the Anunal Report of
the Muharashtra Agro-Industries Deve-
lopment Corporation Limited, Bombay
for the year 1968-69 along with the
Audit Accounts and the comments for
the Comptroller and Auditor General
thereon, under sub-section (1) of section
619A of the Companies Act, 1956,
[oP.iared in Library. Szc No. LT-2602/
7 "



